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IN THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE, PUNE AT PUNE

ORIGINAL APPLICATION NO.63 of 2024 (WZ)

Vanshakti and another

------ APPLICANTS
V/s
Chief Executive Officer
Zilla Parishad Thane & others. ----  RESPONDENTS

AFFIDAVIT
ON BEHALF OF THE RESPONDENT NO. 9

[, Hiraman Pandurang Khade, Village Development
Officer, Village Anjur, Tal. Bhiwandi, Dist.Thane, do hereby
state on solemn affirmation as under:-

1) I say that I am filing this Affidavit on behalf of the
Respondent No.9. Since I am the Village Developer
Officer-cum-Secretary to the said Village, [ am {iling this
Affidavit. Nothing in this Affidavit be treated as admission
of something stated in the O.A unless it is answered,

clarified or otherwise explained. I may be permitted to (ile
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further additi();al Afﬁdavit, if the circumstances so
require.

2) I say that out of the village sites referred to in Para No.5 of
the Original Application only Survey No.223 {alls within
the jurisdiction of Anjur Gram Panchayat. Rest of the sites
fall within the jurisdiction of Dive Anjur Gram Panchayat.

— I am annexing to this Reply, copies of the Mutation Entries
setting out the Sur\fey numbers falling within the
Jurisdiction of village Anjur are marked as EXHIBIT ‘R-
1’ collectively.

3)  As regards S.No.223, since it is a cattle grazing land, the
Gram Panchayat has removed the garbage thrown at the
said site. The photographs to that effect are annexed with
this Affidavit and marked as EXHIBIT °‘R-2’ and
EXHIBIT ‘R-3.

4) [ say that, the Gram Panchayat has submitted a proposal

for making available Survey No0.223/1/C in the village

Anjur for the purpose of Management of Solid Waste and

disposal of garbage. The said proposal has been forwarded




to the Tahsildar, Bhivandi on 11.07.2024, copy of which is

annexed to this Affidavit and marked as EXHIBIT ‘R-4’.

5) [ say that the Gram Panchayat is preparing a proposal
for the sanction of amount for implementing the
Management Program of Solid Waste.

6) I submit that our village is not a census town, as can be
seen from the document, annexed with this Affidavit and
marked at EXHIBIT ‘R-5.

7)  In the light of the above, the Original Application may be
disposed of.

Hence, this ffidavit

Date: /2024 DEPONENT
Place : Mumbal

an Pandurang Khade,
m Village Development Officer
Advoca

for the Respondent 9




Verification

I, Hiraman Pandurang Khade, Village Development
Officer, Village Anjur, Tal. Bhiwandi, Dist.Thane, do hereby
state that 1 have read the above content of the aforesaid Affidavit
in Para No.] to 08 and that it is true to the best of my knowledge
and belief.
Hence, verified this at  Miw mh&;)n th day of August, 2024

| 2 7 SEP 2c
! Affiant

Hirzn#é;/ Pandurang  Khade,

Village Development Officer

_BEFORE ME
& tend g
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Mrs. SNEHAL C. SAWANT
B.Com.L.L.B.

NOTARY GOVT. OF INDIA
Regd. No. 15639
101, wisziwa Chambers, 1st Floor,
74, Janmit ~onmi Fort, Mumbai-1
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GRAM PANCHAYAT ANJUR
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OFFICE: AT POST ANJUR, TAL BHINVANDI, DIST.
THANE-421302

Mrs. Chhaya Sham
Janathe

Mrs. Yogita Milind
Bhoir

Hiraman
Pandurang Khade

Sarpanch Dy. Sarpanch Village
. Development
Officer
O.No.Graa.P.A./93/2024/25 Date:

11/07/2024

To, .
The Tahsildar,

Office of the Tahsil,
Bhivandi, Tal. Bhivandi,

Dist. Thane.

Subject:

In respect of granting permission to

use the land area admeasuring 30
Gunthas out of area 2-64-0 of land
Survey no.223/1C, situated within

the Gram Par_-lchayat limits of village

Anjur Gram .Panchayat.

Sir,

With reference to the cited subject, a request

application is being made to you that, as the Gram

Panchayat does not have its own place within the

limits of Gram Panchayat Anjur, a issue of Solid
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Waste Management System has been created in the
village. Considering the increasing population, this
problem is going to worsen in the future. At present,
Solid Waste is stored in the premises of Gram
Panchayat, Survey No.223/1/C, but, the said land is
a cattle grazing land owned and the Panchayat is in
other rights column on certain conditions. Own
.space is required for erecting shed, Compost Pit and
other equipments for Waste Management. However,
for the Solid Waste Maﬁagement, Gram Panchayat
Anjur does not have any other place of ownership.
Therefore, only dumping is being done, Without
Solid Waste Management. This may raise health
issues in future. For this reason, it is a humblé
request that the permission may kindly be given to
the Gram Panchayat to wuse the land area
admeasuring 30 Gunthas out of area 2-64-0 of land
Survey no.223/1C, situated within the Gram
Panchayat limits bf village Anjur Gram Panchayat for
implementation of solid waste management project

as per approval taken vide resolution no.l of Gram
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3
Panchayat, Gram Sabha dated 30.6.2024 and the
said land may kindly be made available for this
purpose.
Sd/-26.07.2024 Sd/- Sd/-
Revenue Assistant Village Sarpanch
Tahsilder, Bhivandi Development Gram Panchayat
Officer, Gram Anjur,
Panchayat Anjur, | Tal. Bhivandi, Dist.
Tal. Bhivandi, Dist. Thane
Thane




Report date: 26.07.2024

Govt. of Maharashtra

Village Form No. 7, 7 A and 12

Rules 3, 5, 6 and 7 of the Maharashtra Land Revenue
Record of Rights and Registers (Preparations and

Village: Anjur (552672)

Thane

Maintenance) Rules, 1971

Taluka: Bhivandi District:

PU-ID: 27029956949  S.NO & SUB DIVISION No.223/1C

Share

Survey Share | Village Form Account No.

No. No. Type No.7

Gut No. Plot Name of Tenancy’s Name

' Nos. Occupants Rent
: Rs. Ps.

223/1C Occ-1 | Account No.12-

Local 8, Name of the

Name of

Survey No. Occupant :

Cultivable | Acre Gunthe .

Area Hector R Cattle Grazing

Sq. Mtr ME: (6682)
Dry Land 2. 64.00 Road ME (6682) Other rights
Fertile 0 0 --- -comimon Owner of Gram
area —-- Panchayat (2.6.94) on
Paddy Land { O 0 certain conditions
' Area2 H64 R (2694)

Total 2 e4.00 | | mmmmmmmmmmmmmmoooos
Uncultivable | O 0 No pending ME
Area | 1 - |mmmmmmmmoTmoTTTeT
(potkharab) Last ME & Date
Class (A) 0 0

Class (B)

Total 2 64.00

Total Rs. Ps. Boundaries and
Assess landmarks

Group or 0 0

Special

Assess

Total 0 0

Old ME Nos.(1054), (1956), (1958), (2559),

(2994), (6522), (6682)
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Continued...

Village Form Tw lve

' (Crop Register)
[Rule 29 of the Maharashtra Land Revenue Record of Rights
and Registers {Preparing & Proper Maintaining) Rules
1971]++

Village: Anjur (552672) Taluka: Bhivandi District:
Thane
PU-ID: 27029956949 S.NO & SUB DIVISION No.223/1C

Partictilars of the area under Crop Land not Re
available for m-
the cultivation | ar
|k
Year Season | Accoun | Typ | Nam | Irrigate | Non- Source Type .| Area
t eof jeof |[d - irrigate | of
No crop | the d irrigatio
Crop n
1 2 3 4 S 6 7 8 . 9 10 11
H. R. H.R. . H. R.
Sq. Mtr | Sq. Mtr Sq. Mir
2021- Kharip | 1208 Pur | Padd 2.64
2022 e y

Note: The above note is taken by Mobile Aap.

This Document is made available only for the internal
government affairs. If it is used for the private purposes, the
appropriate penal/punishment will be awarded, which please
note. ' :

Sd/-
(Rahul Bhatt, Chitte)
Talathi, Sajja, Anjur,
Tal. Bhivandi, Dist. Thane.
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552&4? B

55%‘3 g
532650

552551

§52653

553235?

552&59 '

852681

852670 -

552671

562872

552673

582674

552675
552876
552877
552678
552679
552680
5526881
852682
552683
552684
552685
552686
652687

'Manapon'(c'n )
Borivall Tarf Rahur {CT)

Kambé (CT)
Katai (CT)
Karnivali {CT)
Kharbay (CT)
Rahanal {CT}

Pume (CT)

Kalher {CT}
Kon (CT}

152.00

487.00

233.00

190.86

142 3%
207.00
36303
173.00
+11.00
1, ;l!Eﬁ 00
34.00

24800

414.00

203.00

263.00
347.00
138.00
37.00
81.00

84.42

35.00

218.00
H8.00
325 00

6655

105,92

182,00

20857

142.00

84400

424.00

153.00 -

518.00

45300

29.00
~404.00

310.00.

53‘1%

8000

251.00
174.00
552.00

36000

330.00
£63.00
362.00
27300
522.00
560.00

313

161

a2

e

R:1t-

3458

3,538
4,752
1.128
1,138
1,559
3,024
3,100
2,550
1.488
3.587
5452

1,603

- 2807

2274
1,590
9?0
1 ‘2? 9
705
E=52 4
3,030

83t
2808
5618
4,738
4 ?66

2258

1487

2,926

3421

3z
93

3,736
1533

1,345

14,699

ol

5,666

5,780 .

6042
12,898
12,807

530
10,928

6588
15,573
24,295

1,954
1.158

513

474
1,778
3,485
2 642

1 249

- 2013

1714

781

Err-y

5716

9881

2,701

- 2Em

2880

3,495

3,890
2620
4,685
2788
6,872

1,212

' -éﬁ’l



